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THE HIGH COURT OF JUDICATURE AT BOMBAY
APPELLATE SIDE
NOTIFICATION

No. B-1509/2000.— In exercise of the powers conferred by clause (2) of Article 229 of the
Constitution of India, the Chief Justice of the High Court of Judicature at Bombay makes the

following rules further to amend the Bombay High Court Appellate Side Service Rules, 2000 as
follows, namely :—

1." Short title, commencement and extent.— (a) These Rules may be called as “Bombay
High Court, Appellate Side Service (Amendment) Rules, 2018”.

(b) These Rules shall be deemed to have come into force with effect from 4th
July, 2003.

(c) These Rules shall apply to the concerned persons appointed to the service before or

after the said date on the said posts.
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2. Insert following Sub-rule 3(b)(i) after existing Rule 3(b) of Bombay High Court
Appellate Side Service Rules, 2000 :—

Rule 3 (b) (i) :

“The posts mentioned at Sr. Nos. 2 and 3 (designated as Registrars and
Registrar/Principal Secretary to the Honourable the Chief Justice respectively vide -
Notification No. B 1509/2000, dated 22nd August 2005) shall carry pay scales of
District Judge, Entry Level and post mentioned at Sr. No. 4 shall carry pay scale of
Senior Civil Judge ACP-I with admissible allowances and perquisites including
retirement benefits and service conditions as may be revised and made applicable
from time to time ”.

SHRINIVAS B. AGRAWAL,

Bombay, Registrar General,
Dated 3rd April 2018. High Court, Bombay.
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